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Visit by Italian 'Trade Deleptlon 
to India 

~ ~ MAYAVANr, Will the 
Minister of FOREIGN ~DE be pleased .  . ~  

to state : 
(a> whether an bUan Trade Deleptiim 

visited India in February, 1971; 
(b) if so, what was the outcome of this 

visit; and 
(c) et~ any qreement has been 

signed f 

THE MINISTER OF FOREIGN 
TRADE (SHRI L.N. MISHRA) : (a) Yes, 

Sir. A· 24-member Italian TIIIde . Delegation 

visitlllJ n~ from the 7th ·February, to 
22ndFebruary 1971. 

(b) and (c). The Delegation visited 

Bombay, Banplore, Mad!:u and Delhi and 
had useful meeting/ discussion with the 
various Export Promotioo CouDCils, Com-
modity Boards, Chambers of Commerce 

and Industry.. India 'Investment Centre, 
State Trading Organisation, firms and 
industrial units etc. At Delhi, the Delega-
tion had also c;!iscussions with the olJk:ial of 
the Govemmeni of n a~ t ~  'Delegation 
left for ,Italy on 22nd. ·February, 1971. 
Details of specific trade contract if any. 

l l v~ already been signed or likely to 
be siped by the Delegation. )1!Ive. not been 
intimated to the Government'by any of the 

parties. . ,i.' i' • 

" ti" .. of E ~ ~ Dn~  
ReeeDt r.leetlons 

63. SURI D D t ~ Will the 
Minister of HOME l~ be pleased 
to state: 

(a> whether Government are aware that 
foreign money was used in India during the 
recent elections to Lok Sabha; 

(b) if so, the names of those countries; 
and 

(C) the names of parties that accepted 
the money f 

THE PRIME MINISTER, MINISTER 
OF ATOMIC ENERGY, MINISTER OF 

PLANNING AND MINISTER OF IN-
FORMATION  AND BROADCASTING 

(SHRIMATI INDIRA GANDHI): (a) 

to (c). While there is reason to 
think that funds obtained from foreign 
sources were used in the recent elections, 
any precise quantitative assessment of 
the financial assistance received is not 
possible, nor would it be appropriate to 
apportion blame among 'political parties, or 
their foreign donors. Tentative legislative 
proposals have already been formulated to 
impose suitable restriction on the receipt of 
funds from foreign organisations, agencie 
or individuals, other than in the course of 

ordinary and bona-fide business transac-
tions. The principles underlying the pro-
posed legislation will be discussed with the 

leaders of the opposition partieS as early as 

possible. 

FormatiOD of a State Planning 
Board In Talllll Nadu 

·64. SHRI RADHAKRISHNAN: Will 

the PRIME E ~ pleased to 

state: 

.. <a> whether the Chief Minister of Tamil 

Nadu has requested the Centre for the 
formation of. a State Planning Board for 

Tamil Nadu: and 

(b) whether similar requests have also 
been re,-cived from other States? 
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mE PRIME MINISTER, MINISTER 

OF ATOMIC ENERGY, MINISTER OF 

HOME AFFAIRS, MINISTER OF PLAN-

NING AND MINISTER OF INFOR-

MATION AND BROADCASTING 
(SHRIMA TI INDIRA GANDHI) : (a) and 

(b). No sir. No such request has been 

made by Tamil Nadu: or any other 

State Governments can consdtute State 
Planning Boards on their own. 

Regrouping of IUbJeet handled 
by varlOD!I _nllterl. 

·6'. SHRI A. N. CHAWLA : Will the 
Minister of HOME AFFAIRS be pleased 
to state: 

(al whether the Administrative Re-
forms Commission and its Study Group had 
luggested extensive regrouping of the 
subjects handled by various Departments 
and Ministries; 

(b) if so, which of the recommenda-
tiODS and sUlllestions of the Administra-
tive R.eforms Commission are likely to be 
impllll1ented and by when; and 

(cl how far this re-srouping is expec-

ted to brinl effective. chanae in the 
proper funetionina of the various Depart-
ments and Ministries, 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND 

IN THE DEPARTMENT OF PERSO-
NNEL (SHRI RAM NIWAS MIRDHAl : 

(al Yes, Sir. 
; 

(b) The recommendations are under 

consideration. 

(el-Does not arise. 

Enqairy Into political murders In 

WeBt Beapl 

·66. SHRI M, MUHAMMAD ISMAIL:. 
Will the Minister of HOME AFFAIRS be 

pleased to state: 

. (Ill whet ber the number of political 

murders taking place in West Bengal after 
promulgation of the Presidents rule iD 
1970 surpassed all earlier records; 

(b) If so, the reasons therefor and the 
steps G0vernment have taken to prevent 
SUch murders; 

(c) whether Government propose to 
hold a public enquiry into the causes of 
II1II:11 mUllders; and 
(d) if not, t e easo~s iherefor ? 

THE MINISTER OF STATE IN THE 
MJ,NIS'J'R,!Y' OF HOME AFFAIRS AND 
MlMST2R OF E ~E E  

OF ELECTRONICS DEPARTMENT 

OF ATOMIC ENERGY AND DEPART-
MflNT OF SCIENCE AND TECHNO-
LOGY (SHRI K. C. PANT): (al and 
(b). There has been considerable 
increase in the number of politi-

eal murders in West Bengal mainly due 
_ to the "politics" of murder and ass"ult. 
AIl possible steps under law are being 

taken to root out the forces of lawlesmess 
and violence. 

(cl and (d). While action accordins to 
the law is being taken in all such cases, 
Government do not consider it necessary 
to hold public enquiry in this regard. 

EDqulr), Into Import of n.v wool b), 
Mis. Modella Wollen Mills (P) Ltd. 

67. SHRI SHASHI BHUSHAN; 
Will the Minister of FOREIGN TRADE 
be pleased to refer tQ the reply given to 
Unstarred Question No. 1248 on the 18th 
November, 1970 resardina enquiry into 
import of raw wool by Mis. Modella 
Woollen Mills (Pl Ltd. and state: 

(al whetber the C.B.I. has· since 
compl"ted the investigation in respect of 
import of· raw wool by Mis. Modella 
Woollen Mills (Pl Ltd. ; 

(bl if so, the outcome of the enquiry; 
and 
(c) if the reply to part (al above be in 

the neaative, the reasons for the dela), and 
the further time likely 10 be taken by the 
C. B.I. in completing the said investlsa-

lion ? 




